NATIONAL COMPANY LAW TRIBUNAL
MUMBAI BENCH, MUMBAI

T.C.P No.48/(MAH)/2014

CORAM: Present: SHRI BHASKARA PANTULA MOHAN
MEMBER (J)

ATTENDENCE-CUM-ORDER SHEET OF THE HEARING OF MUMBAI BENCH OF
THE NATIONAL COMPANY LAW TRIBUNAL ON 08.12.2017

NAME OF THE PARTIES: Mr. Surendra Kumar Dalmia
V/s.
M/s. Minerva Dealers Pvt. Ltd.

SECTION OF THE COMPANIES ACT: 397/398 of the Companies Act 1956
and 241/242 of the Companies Act, 2013.

S. No. NAME DESIGNATION SIGNATURE
&1 K Q. Mvyar Anu. Fex MBPC MU/U
2Z- Secum O?’\ .
02 IRANAY SAMPAT abv  fOR nA1N
AR RIL VRHANUATT PETIMOMERS '
[b KipITAv kto

Sedly 1 v o G

ob/\ovn ﬂ\e/_%f Mo
MuMmf%@ ) §£7

N

ORDER
T.C.P. No. 4 7- NCL B/MAH/2017
1. The Learned Representatives of both the sides are present.
2. The matter is adjourned to 29.01.2018 for fi inQ.
Sd/- .
08.12.2017 BHASKARA PANTULA MOHAN

o Member (Judicial)



